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0. A. No ,37 9/1997

'  Meu Delhis this- the 28th May, 19 97#

HON*BLE MR,S.R. ADlGE,nEMBER{A).

Hukan Singh, s/o sh ri phool Singh Saini

C/o Shri R.PcShaxmaj

W2-177-Bg Nau Palam ■ Extension,
Palgffl Gaon, Po chsnpur Rd ad.

New ̂ E^lhi - 110045. •.... AppH t.'
(By Ad\o Gates Shri M.L, Chaula),

\/a csus

UNION - OF IN 01 A .

through

1. The Secretary to the (331,
Ministry of Oafence,-
Central Secretariat, S3uth Block,
NeiJ Oelhi - 110011,

2. The Doint Secretary & b^ief „ ■-
Adninistrati \je Officer, -
Auned Forces Headquarters,
Ministry of [fefence, Ssuth Block,
PO OHg, Weuj Oelhi« 110011.

3# The .Camp Commandant,
air force hqrs.,

_Gayu Bhauan,
Rafi Ahmed Kiduai Marg,
New Delhi- - 110011 ,, ..Respon ts,

(By Ad«3cates Shri V. S. R.Krishna)

order(orali

BYJiQiL!BLX_MjR. S. R...A.QI GE M mB FRf a) .
Both asunsel agree that this Da may be diq^c^d

of idith a direction to the respondents that subject

to availsfaility of work, they should ronsider

re-engaging the ^plicant in preference to outsiders

and those uith overall lesser length of service,

2. This OA stands diqjosed of acos rdingly. No oostSj
\

( 's.r.aoig/)
member(a).
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